
11.10.2017           J-1       PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO.7  
(DIVISION BENCH-VII)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 A.M

1. W.P.(C) 9277/2016 UNION OF INDIA & ANR. ARUN BHARDWAJ 
   CM APPL 37441/2016 VS. C.K. JAIN ANUPAM LAL DAS

ANIRUDH SINGH
KRISHANU BARUA

COURT NO.36  
HON'BLE MS. JUSTICE PRATIBHA RANI
HON'BLE MS. JUSTICE REKHA PALLI

AT 2. 15 P.M

1. CRL.A.1316/2012 RAMBIR INDERJEET SIDHU 
VS. STATE KUSUM DHALLA

2. CRL.A.1318/2012 BANTOO CHETAN LOKUR
VS. STATE AASHA TIWARI

COURT NO. 25 
HON'BLE MR. JUSTICE J.R.MIDHA

1. RFA 261/2007 SABIHA KHAN AISHWARYA BHATI, JAIDEEP SINGH
   CM NO. 11991/2012 VS UOI TANUJA PATRA, JASWINDER SINGH

2. MAC.APP.139/2014 ORIENTAL INSURANCE PRADEEP GAUR
CO LTD SARVAGYA SHARMA
VS. SANJAY SHARMA & ORS

3. MAC.APP.187/2015 ORIENTAL INSURANCE A K SONI, DIVIJ KUMAR
CO LTD
VS. VIJAY RAWAT & ORS

4. MAC.APP.188/2015 ORIENTAL INSURANCE A K SONI, DIVIJ KUMAR
CO LTD
VS. ANURADHA BHATTACHARYA
& ORS



11.10.2017           J-2       PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 21 
HON'BLE MR. JUSTICE   JAYANT NATH  

AT 10.30 A.M

1. RC.REV. 406/2016 RAJENDER KANAUJIA SUDHIR NANDRAJOG, AJAY TALESARA 
   CM APPL. 30260/2016 VS. ASHA RANI GUPTA AJAY KUMAR CHOPRA, JEEVESH NAGRATH

MONICA MANCHADA, AMIT SANDUJA

2. CM(M) 569/2001 DHANANDER KUMAR JAIN P.K. RAWAL, TARUN AGGARWAL
VS. MCD ALOK PANDEY, B.K. SOOD

SHIVAM RAWAT

COURT NO.13  
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M

1. W.P.(C) 8413/2016 PARTHA GHOSH & ANR S GANESH, PRIYANJALI YADAV
   CM NO. 34783/2016 VS. THE INSTITUTE OF DWAIPAYAN BANERJEE, RAMJI SRINIWASAN, 
   CM NO.14495/2017       CHARTERED ACCOUNTANTS OF POOJA M SAIGAL, TUSHAR BHARDWAJ

INDIA & ORS

COURT NO.30  
HON'BLE MR. JUSTICE I.S.MEHTA

1. CRL.REV.P 117/2015 NIHAL SINGH VINAY SHARMA, RAHUL SHARMA 
   CRL.M.A 2941/2015 VS. PRIYANKA SINGH PANNA LAL SHARMA
   CRL.M.A 19194/2016 BADALIA & ANR. K.G. SHARMA, K.S. BADATIA

    HIGH COURT OF DELHI                            
    10 OCTOBER,2017                              REGISTRAR (LISTING)

/////////



11/10/2017                   PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

COURT NO. 19 
                         HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT
38. CO.PET. 704/2016          FEEDBACK INFRA PRIVATE       KNM & PARTNERS,LAW OFFICES   
                              LIMITED                      RAHUL MALHOTRA,VARUN GARG, 
                              Vs. SANJOSE SUPREME TOLLWAYS SANYOGITA 
                              DEVELOPMENT PRIVATE LIMITED                               
    

39. CO.PET. 17/2017           IN THE MATTER OF DEER FARMS  OFFICIAL LIQUIDATOR,          
    CO.APPL. 96/2017          PRIVATE LIMITED (IN VOL.     BINDIYA L AIRI,SUKANAYA LAL, 
    OLR 248/2017              LIQN.)                       KUNAL SHARMA,ADV. FOR OL 
                              Vs. ....                                                  
    

40. CO.PET. 54/2017           HUNT AND PALMER AIR CHARTER  OFFICIAL LIQUIDATOR,          
                              INDIA PRIVATE LIMITED (IN    RUCHI SINDHWANI,ADV. FOR OL. 
                              VOL.LIQN.)                                                
                              Vs. ....                                                  
    

*******************



11.10.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 8  
HON'BLE MS. JUSTICE HIMA KOHLI

    AT 10.30 A.M.

1.  CCP(O) 60/2016            KRISHNA GUPTA     S.N. CHOUDHRI, H.D. TALWANI, 
    In CS(OS) 663/2011        Vs. SH. NARENDRA NATH        SHRUTI CHOUDHRI,      
                              AND ANR                     MANMEET ARORA, TARANG GUPTA

***** 

COURT NO. 23 (OS-C) 
HON'BLE MR. JUSTICE S.P.GARG

 
      AT 2.15 P.M.

13. CS(OS) 239/2016           SH GAURAV AGNIHOTRI & ANR    KARNAIL SINGH, JAI BHAGWAN DASS 
    I.A. 6181/2016            Vs. SH AFTAB CHADHA & ANR    

********                              
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